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MCA/ORDER

Per Bench :

This is an appeal filed by the assessee against the order of the Ld.
CIT(A), National Faceless Appeal Centre (NFAC), Delhi, dated
10.07.2025 for A.Y.2017-2018.

2. This appeal is a duplicate appeal and the original appeal is ITA
No0.427/CTK/2025. It was the submission that the duplicate appeal filed
may be treated as withdrawn. An application has been filed by General
Manager (F&A) on behalf of the assessee accordingly. Consequently
appeal filed by the assessee in ITA N0.433/CTK/2025 is dismissed as

duplicate filing of ITA No.427/CTK/2025.
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3. In the result, appeal of the assessee in ITA No0.433/CTK/2025 is
dismissed.

Order dictated and pronounced in the open court on 26/09/2025.
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